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Office of the Deputy Collector & Sub Divisional

Magistrate, Nakhatrana- Kachchh, 370615
Phone:- (0) 02835-222122 E.Mail :- sdm-nakht-kut@gujarat.gov.in

No.mag./ngt/afﬂdavit/w.s.no.{,[ggzozﬁr Date. 05/11/2024

To,

Hon. Registrar Sir,

National Green Tribunal,
Western Zone Bench, Pune

Sub. :- Original Application No.54 Of 2022 WZ
I.A.N0.220/2024 (WZ) in the matter of

Kuldipsinh Khimji Sodha.......c...c... Applicant
Versus
Union of India & Others.............. Respondents

Ref. :- (1) Hon. N.G.T. Order Dated :- 12/09/2024,
(2) Your Notice Dated-:- 02/04/2024,
(3) Hon. Collector- Kachchh letter No.gen-3/ Pa.Ra.Ch./
Ww.5.n0.3726/10/2024, Dated:- 04/11/2024,
(Authorisation letter).

In the above subject and referenced Order and notice, It is request to state
that an Affidavit has been filed and submitted on behalf of Collector-Kachchh by us
is enclosed herewith as per the order of the Hon. National Green Tribunal. It is

humble request to kindly consider this matter.

Thanking you. W_
(Sdraj Suthar)

Sub Divisional Magistrate
Nakhatrana - Kachchh

Copy to :-
1) Hon. Collector Sir, Jilla Seva Sadan, Bhuj- Kachchh
2) Regional Officer, G.P.C.B (Western Kachchh), Katira Complex-1, Bhuj, Kachchh
-/ Request to submit Affidavit before Hon. N.G.T. in time.
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BEFORE THE HONOURABLE NATIONAL GREEN TRIBUNAL
WESTERN ZONE BENCH, PUNE

ORIGINAL APPLICATION NO: 54 OF 2024
I.A NO: 220 OF 2024

@

—

IN THE MATTER OF
Kuldipsinh Khimji Sodha ceereeen. Applicant
VERSUS
UNION OF INDIA & others ~ eoeeeeen Respondents
INDEX
SR. | ANNEXURE PARTICULARS PAGE
NO. NOS.
1 R-1 Copy of Show Cause Notice dated:
25/07/2024
2 R-2 Copy of Application to CGWA dated:
11/07/2017
& R-3 Copy of Application to CGWA dated:
05/12/2017
+ R-4 Copy of Application to CGWA dated:
26/04/2024
5 R-5 Copy of revival of online CGWA application
dated: 26/04/2024
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BEFORE THE HONOURABLE NATIONAL GREEN TRIBUNAL
WESTERN ZONE BENCH, PUNE

ORIGINAL APPLICATION NO: 54 OF 2024
I.A NO: 220 OF 2024

IN THE MATTER OF

Kuldipsinh Khimji Sodha 5o s DERRIEATIE
VERSUS

UNION OF INDIA & others ........Respondents

AFFIDAVIT IN COMPLIANCE OF ORDER DATED 12.09.2024
ON BEHALF OF THE RESPONDENT NO. 5

I, Suraj N. Suthar, Adult, serving as Sub-Divisional Magistrate & Deputy

Collector-Nakhatrana and representative of District Collector & District

Magistrate, Kutch do hereby solemnly affirm and state as under:

1.

2

3.

The petitioner has filed the Interlocutory Application no: 220 of 2024 in the
present Original Application no: 54 of 2024 before this Hon'ble Court
seeking directions to seal the Bore-wells and restrain the industry from
extracting ground water. In this regard, the present affidavit is filed in
compliance with the directions issued by this Hon’ble Court vide order

dated 12.09.2024.

In this regard, it is most respectfully submitted before this Hon'ble Court
that the respondent no. 8 is engaged in Electricity Power Generation of
150 MWH capacity. This Power Plant has obtained Environment
Clearance from Ministry of Forest & Environment vide letter no:
]/13012/6/2001.IA-II (T) dated 31.05.2005 and the same was amended

vide letter no. J/13012/6/2000-1A11 (T) dated 20.01.2009 for use of

ground water.

Central Ground Water Authority (herewith referred as CGWA) vide

Public Notice dated: 14.11.2015, dated 29.04.2016, dated: 04/01/2017,

e S

&y
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dated: 31/03/2017 and dated: 31/ 05/2017 has directed all the industrial
units/ infrastructure/mining projects whether new or existing or under
expansion utilizing ground water to submit their online applications in
compliance of the directions of the Honorable NGT which was extended

up to 13/07/2017.

In the present, Interlocutory application; The District Collector & District
Magistrate, Kutch had issued Notice to Additional Chief Engineer,
Gujarat State Electricity Power Corporation Limited (herewith referred as
GSECL), Kutch Lignite Thermal Power Station (herewith referred as
KLTPS) vide letter dated: 25/ 07/2024 stating why not to initiate
procedure for sealing illegal bore-wells and recover Environment

Compensation which is attached as Annexure-R-1.

Unit has replied to above notice dated: 25/07/2024 that below mention

measures were taken in this matter;

51 In compliance of the said Public notices 14.11.2015, dated
29.04.2016, dated: 04/01/2017, dated: 31/03/2017 and dated:
31/05/2017 issued by CGWA; Unit has applied to Central Ground
Water Authority vide application no: 21-4/2628/GJ/IND/2017
dated: 11/07/2017 which was rejected by the Board regarding

payment fee mode which is attached as Annexure-R-2.

5.2  In this regard, Unit has again re-applied to CGWA vide application
no: 21-4/3255/G]J/IND/2017 dated: 05/12/2017 which was again
rejected by the CGWA, as the application was not in accordance to

the CGWA Guidelines, 2020 which is attached as Annexure-R-3.

53 Unit had placed order to CGWA accredited agency to prepare
Impact Assessment Report and modelling study report based on
which they have again reapplied to for online NOC vide

application no: 21-4/11810/GJ/IND/2024 dated: 26/04/2024 with

A2
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which was again rejected on 26/07/2024 which is attached

herewith as Annexure-R-4.

5.4  Unit has applied for revival of this application which was approved
by the CGWA vide email dated: 07/08/2024 which is attached

herewith as Annexure-R-5.

6. In light of above facts and circumstances, it is clear that the grievance
ventilated by the petitioner in the present Interlocutory Application is
redressed to a great extent. Any further Directions by the Court in this

mater shall be abide.

Date: 04/11/2024

Place; Nakhatrana

. Suthar
SDM & DC Nakhatrana
& representative of DC, Kutch

VERIFICATION

9 What is stated in paragraphs are statement of facts derived from the
relevant record and files and are true to the best of my knowledge and I

believe the same to be true.

2, All the documents enclosed with the affidavit in reply are the true copies

of their originals.

SOLEMNLY AFFIRMED AT NAKHATRANA ON 04 DAY OF
NOVEMBER, 2024.
¢+ CMNLY AFFIRMED BEFORF ME

v SHRIL.Suhg) . SuThaR
v Nayha thame- Kadsh

DE NENT

SHRL___H.%‘.{}).H';‘....... @3}.\3.1_@, 4 Suthar

: \VHOM | PERSONAL I SDM & DC Nakhatrana
;:— _ FI\Q\‘);:TE & representative of DC, Kutch
EXECUTIVE MAGIST

Nakhatrana-Kuich

*\’?’ 3"",";?\ 6/!
LN, R ‘Lgb\]ﬂ"-"l
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ANNEXURE-R-1

Copy of Show Cause Notice dated:
25/07/2024



Collector Office, Kachchh
Jilla Seva Sadan, Colflege Road,
: ° Bhuj-Kachchh, {Gujarat) 370001,
At Aroraas. Ph, 02832 - 250020
Collector & District Magistrate Fax 02832 - 250430
Kachchh, Bhuj Ma. 099784 06213
E-mail ; collector-kut@gujarat.gov.in
website ; www.collectorkutch.gujarat.govin

NOTICE

You are operating Thermal Power Plant in the name of M/s. Gujarat State Electricity Power Corporation Limited
(GSECL); Kutch Lignite Thermal Power Station (KLTPS) at Survey no: 236P, 255P Village Panandhro, Taluka:
Lakhpat, Dist: Kutch.

Ministry of Jal Shakti vide SO no: 3289 (E) dated: 24/09/2020 has issued notifies the guidelines to regulate and
control groundwater extraction in the country under the sub-section (3) of Section 3 read with Section 3 of the
Environment (Protection) Act, 1986 (29 of 1986), the Department of Water Resources, River Development &
Ganga Rejuvenation and amendment notification vide SO no: 1509(E) dated: 29/03/2023.

As per the notification; All new/existing industries, industries seeking expansion, infrastructure projects and mining
" lects abstracting ground water, unless specifically exempted are required to seek No Objection Certificate from
Central Ground Water Authority.

Kuldipsinh Khimji Sodha has filled Original application no: 54 of 2023 in the Honourable National Green Tribunal,
Western Bench Pune; challenges the continuous Pollution cauged by your unit in terms of Air and Water Pollution
and thereby polluting the Kali River and Khanot Lake, nearby Residential area and water bodies. The Unit is
extracting ground water using more than 35 Bore-wells without any permission from CGWA.

Petitioner has filed interlocutory application under this Original Application dated: 04/07/2024 and seeks directions
to the CGWA and District Administration to seal the Bore-wells and restrain the industry from extracting ground
water.

Prima fascia, it appears that you are extracting ground water without obtaining permission from the competent
authority.

As per Clause 10(b), 13 & 15 of the notification enforcement measures like sealing of unauthorized ground water
abstraction structures, disconnection of electricity, launching of prosecution against those violating the No Objection
Certificate conditions and taking action for imposition of Environmental Compensation can be taken.

In the view of the above, you are called upon to show cause why not to initiate procedure for sealing illegal bore-
wells and recover Environment Compensation. You are required to submit corrective measures within 10 days
without failure.

Arora l.A.S)
istrict Magistrate, Kutch

No: GPCB/RO/Kitch-West/Legal T-5(31)/ 5 Date: 45 / 0F /2024

Issue io,

Additional Chief Engineer

M/s. Gujarat State Electricity Power Corporation Limited (GSECL);
Kutch Lignite Thermal Power Station (KLTPS), Survey no: 236F, 255P,
Village Panandhro, Taluka: Lakhpat, Dist: Kutch.
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ANNEXURE-R-2

Copy of Application to CGWA
dated: 11/07/2017
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GUJARAT STATE ELECTRICITY CORPORATION LIMITED
IACHCHIT LIGNYTE THERMAL POWER STA, rrop 1
PANANDIRO, PO: 5. VARMANAGAR-370 601, TALUKA LAKHPAT, KACHCHE, GUJARAT (IND1A)
Fh: -+01 2839 262452/264423, Fnx: 491 2839 2G2431/264434, Email: cekltps@gzebmail,com
Sorporate Identity Numbar: U40100GJ19935GC010083

t.

E
I

o

To,

The Regional Director,

Central Ground Water Board,
West Central Region,
é@fé'i:n‘]ﬁé}-éyan College Bullding,
Shah Alam Tolnaka

Ahmedabad — 380022,

GSECL/KLTPSICEGIC!VIUCGWB-AMD
By RPARn

l[’t%% ’ Dated: - 11-07-2017

Subject: Submission of Printout of online Application for approval of drawing grounc Water

.

KLTPS-GSECL is a Power generation unit of Government of Gujarat having 290 W
power generation capauity. As per C.G.W.A, directives, GSECL KLTPS has submitted onfine
application for approval of drawing ground water for running existing plant along with

Please find enclosed printout application for approval of drawing ground we'er along with

.['t.'. t
for KLTPS, Panandhro

Sir,

relevant documents required.

D.D. of Re.1000/- as application fee.

S

X This Is for further needful action please,
L

Chref'{s‘\rf‘gfnee: [G]
| kLIPS

e
t":‘?ﬁ}ﬂ)ﬁ;@

1
. ; - p\""]‘\
Encl: - A printout of oriline application with relevant statements and original D.D. werth Rs, ,/5 ; e

1000/~ as application fee.

Gl

N
A



Central Gro
Ministry of Water Resources,
Applications for issue of

Application Number ; 21-4/2628/GJ/IND/2017
1. General Information:
Water Quality:
Application Typae Category/ Type of Application:
{I} Name of Industry:

(i} Location Details of the Industrial Unit-
Address Line 1 :
Address Line 2;
Address Line 3 :

State:

District:

Sub-District:

Village/Town:
* Area Type:

Area Type Category ;

Communication Address

Address Line 1;

(iii)

Address Line 2;

Address Line 3:

State:

District:

Sub-District:

Pincode:

Phone Number with Area Code:

Mobile Number;

Fax Number:

E-Mall:

Salient Features of the Industrial Activity:

{iv)
Eleciricity Genaration

Land Use Details of the Existing / Proposed Industr!
Documents of Ownership / Lease: %)

Land Use Details Existing (sq meter)

{v)

N ___21_5_ =

Government of India

und Water Authority (CGWA)

River Development and Ganga Rejuvenation
NOC to Abstract Ground Water (NOCAP)

Application for Permission to Abstract Ground W
{Application For New NOG)

— i mm A TR A ol el

ater for Industrial Use

Saline/ Brackish
Power generation unit

KACHCHH LIGNITE THERMAL POWER STATION
GUJARAT STATE ELECTRICITY CORPORATION
LIMITED

(Attach Site Plan and Certified Revenua Sketch) ($)

P.0.5.K.VARMANAGAR-370601

GUJARAT
KACHCHH
LAKHPAT
Panandhro
Non-Nctified
Safe

CHIEF ENGINEER (G), GUJARAT STATE
ELECTRICITY CORPORATION LTD.,

KACHCHH LIGNITE THERMAL POWER STATION,
PANANDHRO

PO - 8.K. VARMANAGAR
GUJARAT

KACHCHH

LAKHPAT

370601

91 2839 262452

91 9925208788

91 2839 262431
ceklips.gsecli@gebmail.com

al Unit Premises Ownership of the Land ; Encloss

Proposed (sq meter) Grand Totai (sq meter)

Green Belt Area 1870.00 1870.00
Open Land 2062114 00 | 2062116.00
Road/ Paved Area €3550.00 63550.00

11/07/2017 04:47 PM

Page 1 of 8
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Government of India
Centrai Ground Water Authority (CGWA)
Ministry of Water Resources, River Development and Ganga Rejuvenation
Applications for Issus of NOC to Abstract Ground Water (NOCAP)

Application for Permission to Abstract Ground Water for Industrial Use
{Application For New NOC)

o4
Application Number ; 21-4/2628IGJ/IND/2017
10 Borewell/ 180.00/ 75.00 80.00 20/ 365 Submer 5200 o~ Noi-
20186 250 sible
Pump
11 Borewell/ 180.00/ 75.00 80.00 20/ 365 Submer 52.00 No o l-
2015 250 sible
Pump
12 Borewell/ 180.00/ 75.00 80.00 20/365 Submer 52.00 No No/-
2015 250 ) sible
Pump
13 Borewell/ 180,00/ 75.00 80.00 20 /365 Submer 52.00 No No/-
2018 250 sible
- Pump
14 Borewell/ 180.00/ 75.00 80,00 20/385 Submer 52.00 No No /-~
2015 250 sible
- Pump
o~ 15 Borewell/ 180.00/ 75.00 40,00 207365 Submer 25.00 Ne No /-
1980 250 sible
) Pump
16 Borewell/ 180.00/ 75.00 40,00 20/ 385 Submer 25.00 No No/-
1880 250 sible
Pump
17 Borewell/ 180.00/ 75.00 40,00 20/ 385 Submer 25.00 No Noof -
1890 250, sible
Pump w o i
18 Borewell! 180.00/ 75.00 40.00 20/ 365 Submer 25.00 No No/-
1980 250 sible
Pump
19 Borewell/ 180.00/ 75.00 40.00 20/365 Submer 25.00 No No/-
1990 250 sible
v Pump
20 Borewell/ 180.00/ 75.00 40.00 20/ 385 Submer *25.00 No No/-
S 1995 250 sible
Pump
“-* 24 Borewell/ 180.00/ 75.00 40,00 20/ 365 Submer 25.00 No Na/-
1995 250 sible
—~ Pump
22 Borewell/ 180.00/ 75.00 40.00 20 /365 Submer 25.00 No No/-
1895 2580 sible
Pump
23 Borewell/ 180.00/ 75.00 40.00 20/365 Submer 25.00 No No /-
1995 260 sible
Pump
24 Borewell/ 180,00/ 75.00 40.00 20/365 Submer 25.00 No No /-
1995 250 sible
Pump ’ : Gl
25 Borewell/ 180.00/ 75.00 40.00 20/3565 Submer 25.00 No No/-
2015 250 sible —
Pump '
26 Borewell/ 180.00/ 75.00 40,00 20 /365 Submer 25.00 No Nl -
2015 250 sible

”"T:‘j\ dZ—?UKI[LD@oisz ufle - $ASIAS L:F'Easﬂ okl PR
A8 e LT Bt » Ot lpe<ond | g nHasIRvd ~EpsedefE

E@Sﬂﬁfﬁb.?ﬁkﬁﬁoﬂﬁ{ﬂﬁ#g%—rﬁﬁ%ﬁﬁSEﬁ{E{%g&y QG TR TEVR . RS - -,
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Government of india
Central Ground Water Authority {CGWA)
Winistry of Water Resources, River Development and Ganga Rejuvenation
Appiications for lssue of NOG to Abstract Ground Water (NOCAP)

Application for Permission to Abstract Ground Water for Industrial Use
(Application For New NOC)

Application Number ¢ 21 -A12628/GJINDI2017

57 Borewell/ 180.00/ 75.00 40.00 20/ 385 Submer 25.00 No No/-
2015 250 sible
Pump
98 Borewell / 180.00/ 75.00 AD.0OD 20/ 365 Submer 25.00 No No/-
2015 250 sible
Pump
29 Borewell/ 180.00/ 75.00 . 40.00 20/ 365 Submer 25.00 No No/l-
2015 250 sible
Pump
{b). Groundwater Abstraction Structure- Proposed:
- Mumber of Proposed Structures: 11
SMe,  Typeof Depth Depth Olscharge Operatio  Mode Horse Whether Whether
Structure {Mater) to {m3/Hour) nal of Power fitted Permlssion
Name,] Year | Water Hours Lift of with Peglstered
- of Diameter Level {Day)/ Name Pump Water v with
— =~ Construction (mm) (Meters Pays Meter CGWA LIf
below (Year) — s0
Ground ’ "'Details
Level) Thereof
1 Borewell/ 180,00/ 75.00 80.00 20/365 Submer 52,00 No Maf-
2017 250 sible
Pump
2 Borewell/ 180.00/ 75.00 80.00 20/365 Submer 52.00 No Nof-
2017 © 250 sible
Pump
3 Borewell/ 1B0.00/ 75.00 BO.00 20 /365 Submer 52,00 No No /-
2017 250 sible
Pump
4 Borewall/ 180.00/ 75.00 80.00 20/ 365 Submer 52,00 No Ne /-
2018 250 sible -
Pump
R 5 Borewell/ 180.00/ 76.00 80.00 20/365 Submer 52.00 Neo No/-
2018 250 sible
Pump
E 8 Borewell/ 180.00/ 75.00 40.00 20/ 365 Submer 25.00 No Nof-
—~ 2017 250 sible
Pump
7 Borewell/ 180,00/ 75.00 40,00 20/ 365 Submar 25.00 No Nol-
2017 250 . sible L2
—_ Pump
§ Borewell/ 180.00/ 75.00 40.00 20/365 Submer 25.0u Ne Neil-
2017 250 sible
Pump
g Borewell/ 180,00/ 76.00 40.00 201365 Submer 25,00 No No /-
2018 250 sible
Pump
10 Borewell/ 180.00/ 75.00 40.00 20/ 365 Submer 25.00 No Nol-
2018 250 sible
. Pump
et LSJ T<§-MdTD 11/07/2047 04:47 PM Page 50f &
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. Government of india
Central Ground Water Authority (CGWA)
2 Minlstry of Water Resources, River Development and Ganga Rejuvenation
s Applications for Issue of NOC to Abstract Ground Water (NCCAP)

Application for Permission to Abstract Ground Water for Industriz1 Use
; {Application For New NOC)

Application Number : 21-4/2628/GJ/IND/2017

11 Borewell/ 180.00/ 75.00 40,00 20/ 365 Submer 25,00 No No /-
2018 250 sibie
Pump

4. Groundwater Availability (Please Enclose a Comprehenslve Report/ Note on Groundwater Condition /
Groundwater Quality In and Around the Area} Applicable to Industrles Gonsumling Greater Than 500 m3/day and /
or having a Land Area of Greater Than 2 Ha.- (%)

Cemprehensive report on ground water condition is attached herawith

M 5. Details of Rainwater Harvesting and Artlficial Recharge Measures for Groundwater Recharge In the Area. if tha
Flrm has Proposed to take up Rainwater Harvesting and Recharge outside the Industrial Unit Premises, then,
provide NOC from the Concern Authority / Agency whare the Harvesting Measures are Pidhosed, if Already
implemented, details may be furnished. (Attach Report on Comprehensive & Feasible Ralnwater Harvesting /

s Recharge Proposal).- {$)

1 Not done

£~ Copy of Referral Letter seeking NQG from CGWA from Central Pollution Contrel Board / State Pollution Control
_ Board/ Bureau of Indian Standards / Ministry of Environment and Forests { Gther Central / State Agencies shall
—_ 7~ be Annexed.- ($)

Attached Referral Letter
S.No Attached Referral Letter Attachment Name File Name
1 State Pollution Centrol Board Referral Letter GPCB visit [tr-20 08 17 (2).pdf

7. Have You Applied Earlier for Groundwater Clearance from CGWA [ State Government Agenmf:
If Yes, so Details thereof with Status:

INDUSTRIAL USE- Self Declaration

& Itis to Certify thal the Data and Information Furnished Above are True to the Best of My Knowledge and Belief and | am
Aware that if Any Part of the Data / Information Submitted s Found to be False or Misleading at Any Stage the Application
will be Rejected OQut Rightly.

1. Application Proforma is Subject to Modification from Time to Time,
1 —2, Application should be submiited to Regional Office.

Realonal Director,Central Ground Water Board West Central Reglon, Swami Narayan Ca,lleg!er‘Building, Shah Alamn
7 aka, AHMADABAD, GUJARAT,380022 "

}_.: theomplete Application will he Summarily Rejected.

.bmitted Application will nat be Processed till the Print Out of the Signed Complete Application is Submitted to
Reglonal Offlce,

4, Applicant has to Submit Progessing Fee of Rs, 1000.00/- (Rupees One Thousand Only) in the form of Demand Drafl drawn in

il Favour of PAQ, CGWB and Payable at Faridabad, Haryana.
Demand Draft Details:-
D.D. No. 545183 Daled : : . 063. Lol
Bank Name: dENA BANK Amount; A, fap‘j/v--

Note:- The Processing Fee is Non-Refundable. Applicant should ensure and Check Eliglbility c* Subr-ission of Arplication
and Required Documents before Submitting Online Applicatien.

Attached Files:
1). Bite Plan ¢ (Refer: 1 (i)}

Fd 110772017 0447 PM ’ Page £ of 8
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Government of India
Central Ground Water Authority (CGWA)
Ministry of Water Resources, River Development and Ganga Rejuvenation
Applications for lssue of NOC fo Abstract Ground Water (NOCAF)

Application for Permission to Abstract Ground Water for Industrial Use
(Application For New NOC})

0

.. Application Number : 21-4/2628/GJIIND/2017

i

5.No Attachment Name File Name
1 Site Plan site plan.odf
2}, Certified Revenue Sketch : (Refer: 1 (i)
S.No Attachment Name Flle Name
i Revenue Skelch revenue map.pdf

3), Documents of Ownership { Lease ! (Refer: 1 (v)]

S.No Attachment Name File Name
. 1 Permission Letter of GMDC lelter of gmdc for consent of bore well-2.pdf
g ™ 2 Dhareshi borewell iand Dhareshi bore well tand.pdf

4), Source of Availability of Surface Water : (Refer: 1 (vii))
*~  No Attachment Foundl
—

§). Enclose Flow Chart of Activity and Requirement of Water: (Refer: 2)
No Attachment Found!
6). Groundwater Availabllity Report ; (Refer: 4)

S.No _ Attachment Nama File Name

i 1 Water 'F{eﬁo;t." T - water report of bore well.pdf
7). Details of Rainwater Harvesting / Artlficial Recharge NMeasures : (Refer: 5)
S.No Attachment Name ) Fila Name © ™'
9 Rainwater harvesting Letter rh_etp.pdf
8), Authorlzation ! ‘

s No Attachment Found!

"~ 40). Non-Polluting Effluent :

- 8.No Attachment Name ' File Name

1 Effluent Letter rh_etp.pdf

P

11]. Extra Attachment :
—_ No Attachment Found!

12). Scanned Industrial Application @
Mo Allachment Found!

LR, .

+® 14/07/2017 04:47 PM Page 7 of 8
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Government of Indla
Central Ground Water Authority (CGWA)
WMinistry of Water Regources, River Development and Ganga Rejuvenation
Applications for issue of NOC to Abstract Ground Water [NOCAP) .

Application for Permission to Abstract Ground Water for industrial Use
(Application For New NOC)

Application Number: 21-4/2628/CJIIND/2017 5

Date Name & Signature oithe applicant
Place: ' (With/pfficial seal). | g¢

(JJL@,JJ B e T8
Associated User:  Kitps ERLM TN R .

it ; 9u
submitted By User; kltps %‘V PB4 ;:;,ﬁ_'\’&’k\ﬁ
Submission Date:  11/07/2017 }i&; o

N\

*|n case signed by any authorized signatory, the detalls of the signatory with the authorization shall be
enclosed,

11/07/2017 04:47 PM Page b of 8



05/11/2024, 11:40 22 1 NOCAP

Government of India
Ministry of Jal Shakti
Department of Water Resources, River Development and Ganga Rejuvenation
Central Ground Water Authority (CGWA)

Application for Issue of NOC to Abstract Ground Water (NOCAP)
Welcome : kitps

Previous Login Date Time: 30/10/2024 09:02 47 AM , 1P Address: 103.160.191,10 Logout

H

L

i

Guidelines
Steps for Filling Online Application No : 21-4/2628/GJ/IND/2017
Application
Receive Date : 11/07/2017
Name of Industry : KACHCHH LIGNITE THERMAL POWER STATION GUJARAT STATE

ELECTRICITY CORPORATION LIMITED
Documents Reguired for %

Online Application Application Processing Rs. 1000.00/- (Rupees One Thousand Only) (Submitted: No)

# Industrial Fesis
B Infrastructure
b Mining Ground Weter Ground Water Quality Approved
g Abstraction/Restoration
Charge : Ground Water Charge Required. Not Define
No Record Exists.
Application Status
& Online Environment Compensation
Annual
Date Date Daily Quantum Area Type Reason
Quantum Rate Amount Remark
From To (m3/day){KLD) Category Name
Area Type (m3/fYear)(KLY)
Segment-i Area Type No Record Exists.
Regional office Location
CGWA Headguarters Penalty for non Compliance of NOC conditions
Know Your Environmental
Compensation(EC)
Know Your Penaity Final Status Rejected
Ground Water
terdRestorabio
Abstractior/Restoration Ciitveit SEats
Charges {
Copy of
(50, From Action
R L = Receive To User Forwarded Action  Application
User Action Date Internal
Date Name User Name Comment Received
Applied for NOG - Onfine Name Status -
NQC lssued-Oning
11/07/2017 (Evaluation 09/09/2017 Reject Processing 26/07/2017
e 3 Officer) Fee not
Central Submitted
Contact SEeund
Water
Board West
Central
Region

Receive From TolUser Forwarded Action Action Action  Ground Ground
Date User Name UserName Date Internal Comment Water  Water

Name Status

https://egwa-noc.gov.in/ExternalUser/ApplicantHome.aspx 1/2
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Recom Recom
Per Day Annual

No Record for this Stage

Action
Receive  FromUser  To User Forwarded Action Action
Internal
Date Name Name User Name Date Comment
Status
No Record for this Stage.
Action
Receive From User To User Forwarded Action Action
Internal
Date Name Name User Name Date Comment
Status

Na Record for this Stage.

G Py

https:.'fcgwa-noc.gov.in/ExtemalUsen’ApplicantHome.aspx 212
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GUJARAT STATE ELECTRICITY CORPORATION LIMITED
KACHCHH LIGNITE THERMAL POWER STATION
PANANDHRO, PD: 5.X. VARMANAGAR, TALUKA LAKHPAT, KACHCHH, GUIARAT (INDIA}
Phone: 91-2839-262452 | 264423. Fax: 91-2839-262431 7 264434,
Emall: cekltps@gebmail.com. Webslte: www.gsecl.in
CIN: U40100G.J1593SGC019588

No.GSECL/ KLTPS/CE(GYCIVILCGWB-AMD! 6 O D Date: 09.2017
To, By @PAD :::p ?—W
e

The Reglonal Director,
Central Ground Water Board,

Waest Central Region,

Swami Narayan College Building, “

Shah Alam Tolnaka
Ahmedabad-380022

Sub: - Online application for drawing ground water for KLTPS, Panandhro - submission .0 oi
Rs.1000/-

Ref: -1.0nline Application No.21-4/2628/GJ/IND/2017
2.GSECL/ KLTRSIGEG/CIVILICGWB-AMD/4848 Date:13.07.2017

Dear Sir, ! o

In content to the on line application under reference (1), this office had already applied oniine for
drawing ground water for KLTPS, Panandhro and submitted the print out of online application to your
office vide letter under reference (2) along with ithe D.D. of Rs. 1000/- payable at Ahmedabead. But, as
per the lelephonic talk with vour office, it was instructed to submit the D.D. in faver of PADO,CGWE,
payable at Faridabad, Haryana. In this regard, please find enclosed a D.D No.654342 amounling
Rs.1000/- in favor of PAO,CGWB, payable at Faridabad, Haryana for above cited on line application.

Please acknowledge the receipt of this letter and D.D.

“This is' for your information and early action in the matter please.

Thanking you,
For & Behalf of G.S.EC.L.

Yours Faithfully,

G
Chief Epyjiheer(G}
GSEGLNCTPS,

\
G fo g
ljnI Vi}-n#v'“] BD\LUQ-E%?*AP%A

Encl: Original D.D, worth Rs. 1000 /- as application fee.

éfng UnBporpad 6 Yfozo ‘aeatse<] Ly
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ANNEXURE-R-3

Copy of Application to CGWA
dated: 05/12/2017
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GUJARAT STATE ELECTRICy ry CORPORA TIon LIMITED

Phone: 91»2835—282452 !/ 284423, Fax: 91-2835~262431 /264434,
Email: :ek{tps@gebmaﬂ.com. Website: Www.gsec!,in

CIN; UdUIOUG.T1993SGCGI9988
GSECL/KLTPS/CEG/CIVIL/CGWB~AMD/ G DATE- 123017
2 WL
TO, M l"'! 'E L)L\ ' l{ﬁ '%}

The Regional Director,
Central Groung Water Boarg,
West Central Region,

Swami Narayap College Builtting,
Shah Alam Tolnaks

Ahmadabagq - 380022

Sub:-Submfssion of printour of online application for approval of drawing
ground water for KLTPS, Panay dhro. -

KL’I‘PS-GSECL IS a power §€neration unir of g0vernment of Gujarat having
290Mw Power generation Capacity. As per CGewa directives, GSECL K1, Tpg hag
submitted online application for approval of drawing ground water for running
existing plant along with relevang documents required,

Please find enclosed printout application fo approval of drawing ground waer
along with Bharatkogh India Receiprorpg, 1000/-as application P,

This is for further needful actigp please,

ChiefE‘lc neer [Gen,]
GSECL-KLTPg

*

Ench- 4 Printout of online application with relevant Statements ang Systeim [fj £
generated electronijc receipt ie, Bharatkosh India Receipt of gs. 10001 /-a¢
application fee, & r



Government of India
Central BSroung Water Authority (CGwA)
Ministry of Water Resources, River Development and Ganga Rejuvenation
Appiications for Issue of NOC to Abstract Groung Water (NOCAP)

Application for Permission to Abstract Groung Water for Industrial Uge
{Application For New NOC)

Application Number ; 21~4l3255/GJ/FND;’201?
1. Genera] Information:

Water Quality; v Saline/ Brackish
Application Type Categary/ Type of Application: Power gsneration un;;
(I Name of Industry: KACHCHH LIGNITE THERMAL POWER'STAT!ON -
GUJARAT STATE ELECTRICITY CORPORATION
) L!MITED
(i} Location Details of the industrial Upijt- {Attach Site Plan and Cedtified Revenue Sketch) (3)
Address Line 1 P.0. S.K. VARMANAGAR - 370501

Address Line 2 g
Address Line 3 o

State: GUUARAT
District: KACHCHH
Sub-Djstrigt: LAKHPAT
Village/Town: Panandhro
Area Type : Non-Notifieg
Area Type Category : ' Safg
(iii) Communication Address
Address Lineg 1: CHIEF ENGINEER (G), GUJARAT STATE
_ELE}'JTRICITY CORPORATION LTD,,
Address Ling 2 KACHCHH LIGNITE THERMAL POWER STATION,
_ PANANDHRO
Address Line 3. PO-5kK, VARMANAGAR
State: GUJARAT
Districk: KACHCHH
Sub-District: LAKHPAT
Pincode; 370601
Fhone Number with Area Code: 91 2839 262452
Mobile Numbey- 91 9925208788
Fax Numbagr; 91 2839 262431
E-Mall; cekitps.gseci@gebmai).com

{iv) Salient Features of the Industrial Actlvity:
Electricity Generation

(v) Land Use Details of the Existing/Proposed Industrial Unit Premises Ownership of the Land : Enclose
Documents of Ownership / Lease: (3)

Land Use Detaijg Existing {sq meter) Proposed {sq meter) Grand Total {sq muter)
Green Belt Area 1870.00 180
Open Lang 2062116.00 20682174..10
Rozd/ Paved Araa 63550,00 6355 1))

05/12/2017 p6:08 PM Pags © v 8



Government of India

entral Groung Watar Authcrity {CGWA)

C
Ministry of Water Resourc%, River Dewiopment and Gangg Rejuvenation
App!fcatfons for Issue of NOC 1p Abstrags Ground Water (*"3Gar,

Application N Umber ; 24 ~4/3255[GJ/IND/2 017

2,

Rooftop areq of bullding; 107460.00

sheds

Total 223499500
{vi) Drainage i the Arga (Riveyy Nalz eic} : NIL

{vii) Source of Availabﬂify of Surface Water for NIL
ndustria) (i

{vitl) Average Annual Rainfay i, the Area (in mmy: 155,00
{ix} Townships / Villages (Within 2§, Radivs of Khanot Village
ial Unjg);

{x} Whethar Ground Water Utilization for; Existing Industry

Date of Commencement Ind ustry: 28/03/190p
Date of Expansion 3

Detajls of Water Requirement (Fresh ang Recycleg Water Usage};
(Fleage Enclose Water Flow Chart of Aclivilies angd Requ;remen! of Water g gach Stage? %)

{i) Tota Water Requiremen: (a+b+c+d) (mslday}

{in

Existing
Wate,r Requrrement Detajls {Fresh Water) (m3iday)
(@) Cround water Requiremen; (M3/day): 27240.00

{b) Surface WaterAvaifable 0.00

Canal, iver, Ponds ete.) {m3/day):

{e) Water Supply from Any Agency (mafday): 0.00
Total Fresp Water Requiremen; 27240.00
(a+b+c)(m3/day):

(d) Reeyclaq Water Uy age (m&/day): 0.00
Total Water Requiremeng . - ' 27240.00
(a+b+c+d)(m3/day) ;
Breakyp of Water Requfrement and Usage:

Activfty Exfstirlg Proposeq Total
Requirement Requirement Requirement
(m3/day) {m3rday) (m3[day)

Industriaj Activity 27240.00 0.00 27240.00
Residentia / 0.00 0.00 0.00

omestic
Greenbet 0.00 0.00 0.00
Developmant
lEnuironment
Maintenance
Qther Use 0.00 0.00 0.00
Grand Totg) 27240.0p 0.00 27240.00

051212017 06:08 Py

Use
107460.00
2234996.00
wa
Proposeq Total

0.00 27240.00

0.00 0.00

0.00 0.00

0.00 27240.00

0.00 0.00

0.0p 2724460

No, of Anrual
Cperationg| Days Requiramean,
inaYear (malyear)

365 9842600 .00

0 0.00

(0] £.00

0 C.0o

9942600.60



Government of India
Gentral Ground Water Authority {cawa)

Ministry of Water Resources, River Development ang Ganga Rejuvenation
Applications for lssua of NOC to Abstract Ground Water {NOCAP)

Application for Permission to Abstract Ground Water for Industrial Use
)

(Application For New NOG

Application Number - 21-4!3255/GJ11ND/201?

3,

{iii} Breakup of Recycled Water Usage:

(m3iday) {Days)
{a) Total Waste Water Geilerated ; 13500.60 365
{b) Quantlty of Treated Water Availaie 0.00
" 1), Reuse in Industrial Activity: 0.00. 385
ii). Reuse in Green Belt Development: 0.00° 0
iii). Other Uses: 0.00 0
(e} Total Treated Water Utilized: 0.00
Net Ground water Requirement: 27240.00 {m3/day)
(a). Groundwater Abstraction Structure- Existing:
Humber of Existip g Structures: 29
SHe, Type of Depth Depth Discharge Operatio  Mode Horse Whether
Structure {Meter) to (m3/Hour) nal Houre of Power Fltted
Name / Yeur / Water (Day) / Lift of with
of Diameter Level Days Name Pump Water
Consiruclion (mm) (Meters (Year) Meter
below
Ground
Level) 7 7
1 Borewell / 180.00/ . 75.00 80.00 207/ 365 Submer 52.00 No
1980 250 sible
. : Pump
2 Borews]l/ 180.00/ 75.00, 80.00 20/ 385 Submer 52.00 No
1990 250 sible
Pump
3 Borewall 180.00/ 75.00 80.00 20 /365 Submer 52.00 No
1890 250 sible
Pump
4 Borewell / 180.00 / 75.00 80.00 20/ 365 Submer 52.00 No
1990 250 sible
Pump
5 Borewell/ 180.00 / 75.00 80.00 20/365 Submer 52.00 No
1895 250 sibje
N 7 Pump' _ .
6 Borewell/ 180.00 / 75.00 80.0C 20/ 365 Submer 52.00 No
1995 i 250 sible
Pump
7 Borewell/ 180.00 ¢ 75,00 80.00 20/ 355 Submer 52.00 No
1995 250 sible
Pump .
8 Boreweall/ 180.00/ 75.00 80.00°20 / 365 Submer 52.00 No
2015 250 sible
' Pump
9  Borewell/ 180.00/ 75.00 80.00 20/ 355 Submer 52,00 No
2015 250 sible
Pump

05/12/2017 06:08 P

{m3iyear)
4927550.00

0.00
0.00
0.c6
0.00

Whether Permiseign

Registered

wilh CGWA /if 20
Details Therel

No -
Noy .«
Nof-
No/-
No /-
.Nol-
No/-
No/-

No/-

Page 3o g



Goy
- Centraj Groung Water Authon‘ty (CGWA}
Mm:stry Of Watp, Resources, River Deve!opment and Ganga Rejuwznation
Apphcatf'ons for ssyp of NOC to Abstracs Groung Water {NOCAP)

Application fo; Permissfon to Abstract Groung Water for Industrial Use
iGarti or

Appli cation mber - 21-4!3255/GJ/!N D/2gq7

10 BOreweH/ ,180.00! 75.00 a0.00 20/385 ‘Submer 52.00 No o /.
20145 280 sible
. ' } Pump
11 Borewey / 180.60 / 75.00 80.00 29 /365 Submer 52.00 no Nof.
2015 250 siblg
Pump
12 Borews) A | 80,00 75.00 80.0p 20/ 365 Stubmer 52.00 Ng No /.-
2015 250 sible
Pump
13 Borewmi/ 180.00 7 75.00 80,00 20/ 385 Submer 52.00 No Noys-
2015 250 sible
Pump
14 BOFEW@H/ 180.00/ 75.00 80.00 20 / 365 Submer 52.00 No No /.
2015 250 5iblg
P Pump
Sz 15 Borewey 180,00/ 75.00 40.00 29, 385 Submer 25.00 wo Noys.
1899 250 sible
Pump
16 Buraweﬂ.f 180.00 ; 75.00 40.00 20/ 385 Stbmer 25.00 No Ny /.
= 1880 250 sible
‘ Pump
7 Borewey ! 180,00, 75,00 40.00 20 /355 .Stbmer 25.00 Ng No/.
1890 250 sible
. Pump
18 Borewelr/ 180.00 ; 75.00 20.00 29 /385 Submer 25.00 Ng Na -
1380 250 sible
Pump
19 Borgwey 7 180.00 / 75.00 40.00 20/ 355 Submer 25.00 Ng NO /-
1890 250 sible
Pump
20 Borawesy ; 180.00 / 75.00 40.00 20/ 385 Submar 25.00 No No/.
1995 250 sible
Pump
21 Boreweﬂ / 180.60 7 75.00 40.00 20, 365 Submer 25.00 Ng Novs
1995 250 Sibla
= Pump
o 22 Borawal 180.00 ; 75.00 40.00 20/ 355 Submer 25.00 Ng No !.
1905 250 siblg 3
Pump
23 Boreweyy / 180,00/ 75.00 40.00 29 / 385 Subme; 25.00 No No /.
— 1995 250 sible
Pump
24 Borewgy) / 180.00 / 75.00 40.00 29 365 Submer 25.00 ng Nars.
1595 250 Sible
] Pump
25 Borewey / 180.00 / 75.00 40.00 29/ 365 Submer 25.00 No No/.
2015 250 siblp
. Pump
26 Boreway 180.00 / 75.00 40.00 29 /365 Submar 25.00 Ng No /.
20 250 sible
Pump

05/1212017 06:08 piy Page 4 of 3



¥l e 231_ —

Government of India

Central Ground Water Authority (CGWA)

Ministry of Water Resourc
Applications for lssue

Application for Permission to Abstract Ground W
(Application For New NOC})

Application Number : 21-413255/GJ/INDIZ017

27 Borewell/ 180.00/ 75.00 40.00 20/365 Submer
2015 250 sibig
Pump
28 Baorewell/ 180.00 / 75.00 40.00 20/ 365 Submer
2015 250 sible
B Pump
29 Borewell/ 180.00/ 75.00 40.00 20/ 365 Submer
2015 250 sible
_ Pump
(b). Groundwater Abstraction Structure- Proposed:
Number of Proposed Structures: 11
SNo. Type of antﬁ .ﬁlepth Discharge Operatio Mode
Structure (Meter) to {m3/Hour) nal of
Name [ Ypar ! Water Hours Lift
of Diamefer Level {Day) / Name
Construction {mm) {Meters Days
below (Year)
Ground
Level)
1 Borewell/ 180.00/ 75.00 80.00 20/365 Submer
2017 250 sible
Pump
2 Borewell/  180.00/ 75.00 80.00:20/365 Submer
2017 250 sible
Pump
3 Borewell/ 180.00¢ 75.00 80.00 20/365 Submer
2017 250 sible
Pump
4  Borewell! 180.00/ 75.00 &3.00 20/ 365 Submer
2018 250 sible
Pump
5 Borewell/ 180.00/ 758,00 80.00 20/365 Submer
2018 250 sible
) Pump
6 Borewell/ 180.00/ 75.00 40.00 20/ 365 Submer
2017 250 sible
Pump
7 Boreweil/ 480.00/ 75.00 40.00 20/365 Submer
2017 250 sible
Pump
8 Borewell/ 180.00/ 75.00 40.00 20/365 Submer
2017 250 sible
. Pump
8 Borewell/ 180.00/ 75.00 40.00 20/365 Submer
2018 250 sible
_ Pump
10 Borewell!/  180.007/ 75.00 40.00 207365 Submer
2018 250 sible
Pump

05/12/2017 06:08 PM

25.00 No

25.00 No

25.00 -No

es, Kiver Development and Ganga Rejuvenation
of NOC to Abstract Ground Water (NOCAP)

Harso Whether

Power
of
Pump

52.00 No

52.00 No

52.00 No

52.00 No

52.00 No

25.0U No

25.00 No

25.00 No

25.00 No

25.00 M=

fitted
with

Water
Meter

ater for Industrial Use

Nao/-

No/-

Mo/ -

Whether
Permissicn
Registered

with
CGWA 1Y
50
Detaily
Thores!

Nq!-

No/-

No/-

No /-

Ne /-

HNo /-

No / -

Nof-

No/-

No/-

Page = g
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Government of India
Ministry of Jal Shakti

NOCAP

Central Ground Water Authority (CGWA)
Application for Issue of NOC to Abstract Ground Water (NOCAP)

Previous Login Date Time: 30/10/2024 09 02 47 AR . IP Address: 103.160.191.10

— ]
i

e o

L

Department of Water Resources, River Development and Ganga Rejuvenation

Guidelines
Steps for Filling Onfine
Application

Documents Reguired
for Onkne Application
& Industrial
E Infrastructure

£ Mining

Application Status
& Online

Area Type

Segmeni-B Area Type
Regional office
Location

COWA Headquarters
Know Your
Environimental
CompensationtEC)
Know Your Penalty
Ground Water
Abstraction/Restoration
Charges

Applied for NOC -
Online
NGC issued-Online

Application No :

Receive Date :

Name of Industry :

Application Processing

Fee:

Ground Water
Abstraction/Restoration

Charge :

21-413255/GJNINDI2017

16/09/2021

KACHCHH LIGNITE THERMAL POWER STATION - GUJARAT STATE ELECTRICITY

CORPORATION LIMITED

Rs. 1000.00/- (Rupees One Thousand Only) (Submitted: Yes)

Ground Water Quality Approved

Ground Water Charge Required-

No Record Exists,

Environment Compensation

Date  Date

From To

No Record Exists.

Daily Quantum
(m3/day)(KLD)

Annual Quantum

{m3/Year)(KLY)

Penalty for non Compliance of NOC conditions

Area Type
Category

Action
Internal

Status

Approved

Action

Final Status Rejected
Current Status
From
Receive To User Forwarded
User Action Date
Date Name User Name
Name
Q51212017 (Evaluation  (Evaluation  06/09/2021
Officer) Officer)
Central Central
Ground Ground
Water Board  Water Board
West Central  West Central
Region Region
Receive  From User ToUser Forwarded
Action Date Internal
Date Name Name User Name

hitps:.chwa-ncc.gov.in!ExlemalUser.’AppIicamHome.aspx

Status

Fresh Water

Yes

Reason
Rate Amount Remark
Name

Copy of
Action Comment Application
Received On
Under 18/12/2017
Evaluation, Additional
documents sought
as per new
guidelines
Ground
Ground
Water
Water
Action Comiment Recom
Recom
Per
Annual
Day

Logout

|

1/2
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05/11/2024, 11:49 NOCAP
06/09/2021 (Evaluation (Evaluation (Approval 16/09/2021 Forward  Application forwarded  p.og 0.00
Officer) Officer) Officer) for rejection due to not
Centraf Central Central submission of the
Ground Ground Ground mandatory document
Water Water Water and no permission to
Board West  Board West Board abstract groundwater
Central Central West as per provisions of
Region Region Central CCA.
Region
16/09/2021 (Evaluation (Approval (Regional 16/09/2021 Forward As per the Clause 7.10  0.00 0.00
Officer) Officer) Director) of CCA submitted by
Central Centraij Central PP - Applicant shall riot
Ground Ground Ground uselwithdraw
Water Water Water groundwater either
Board West  Board West Board during construction and
Central Central West /or operation phass,
Region Region Central The firm has not
Region submitted water non-
availability certificate
inspite querymails
Dated
22.07.2020,06.09.2021.
May be considered for
REJECTION at Adm
Level Forwarded to
Adm WCR
16/09/2021 (Approval (Regional 16/09/2021 Reject  As perthe Clause 7.10  0.00 0.00
Officer) Director) of CCA submitted by
Central Central PP - Applicant shall not
Ground Ground use/withdraw
Water Water groundwater either
Board Wes!  Board West during construction and
Central Central for operation phase,
Region Region The firm has not
submitted water non-
availability certificate
inspite querymails
Dated
22.07.2020,06.09.2021.
May be considered for
REJECTION at Adm
Level Forwarded to
Adm WCR
Forwarded User Action Internal Action
Receive Date From User Name To User Name Action Date
Name Status Comment
No Retord for this Stage. ’
Forwarded User Action Internal Action
Receive Date From User Name To User Name Action Date
Name Status Comment
No Record for this Stage.
Cies 30k

https:ﬁcgwa-noc.gov.r'n!ExternalUser!ApplicantHome.aspx

2/2
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Government of india
Central Ground Water Authority (CGWA)
Ministry of Water Resource:—‘-, Rivar Development and Ganga Rejuvenation
Applications for Issua of NOC o Abstract Ground Water (Nocap)

Application for Permission to Abstract Groung Water for Industria) t]ge -
Application For New NOG)

Appiication Number : 21~4/3255fGJHND/2017

11 Borewell / 180.00 / 75.00 40.00 20/ 365 Submer 25.00 No Nof -
2018 250 sible
Purmp

4, Groundwater Avaifability (Please Enclose a Comprehensive Report / Note on Groundwater Condition /
Groundwater Quality in angd Around the Area) Applicable to Industrias Consuming Greater Than 500 m3iday and ;
orhaving a Land Area of Greater Than 2 Ha.- (5)

Comprehensfve feport on groung water condition s attached herewith

Details of Ry

Firm has Froposed to take Up Rainwatar Harvesting and Recharge o
Provide NOC from the Concern Authority ! Agency where the Harvesting WMeasures are Proposed, if Already
imp!emented. defajls may be furnisheg, {Attach Report on Comprehensive & Feasible Rainwater Hawestfng F

6. Copyor Referral Letter seeking NOC from CGWA from Central Pollutjon Control Board / State Pollution Conirgl
Board / Bureay of Indian Standards / Ministry of Environment and Forests / Other Central / State Agencies shail
be Annexed.- (%)

Attached Referral Lotter
S.No Altached Referral Letter Attachment Name File Name
T Stae Poliution Cantrol Board  @pep Referral Letigr GPCB visi( ir-20 08 17 (2).p3r

7. Have You Applied Earlier for Groundwaler Clearance from CGWA | State Governmant Agency:
If Yes, so Detajg thereof with ‘Status:

Application Number: 21-4/2628/GJ/1ND/201?
Stalus-Rejected
INDUSTRIAL USE- Self Beclaration

o ttis to Cerlify that the Dats and Information Furnished Above are True to the Best of My Knowledge ang Baliol and i am
Awsre that if Any Part of the Data / Infurmation Submitted js Found 1o be Falge or Misleading at Any Slage the Apptivaion
will be Rejocted Qut Rightly,

. Apzlicalion Proforma is Subject to Modification from Time {o Time.

2 Apphcalion should be submiled to 'Regional Oitlog,

—Regional Director,Centrat Ground Water Board Wesi Central Region, Swam; Narayan College, Building, Shah aian,
olnaka, AHMADABAD, GUJARAT,SSOOZZ

3. Incempietn Application will be Summarily Rejectod,

Submittagd Application will not be Procassed till the Print Qut of the Signed Complete Application js Subrmittaq 1
Regionaj Offiza,

4 Appheant has (o Submil Processing Fep of Rs. 1000.00/- (Rupess Ong Thousand Only} thraugh NON TAX RECEIPT PORTA
(?‘.!lps..‘ibhara(kosh.gDV.in). A receipt will be generated. Piease i) in the Transaclion Ref No. and Dalg from e rece:nl, in prat gyi o
applicalion and attach receipt along with hard Copy of application,

Bharalkosh Details:-

Transsshon Ref

Nurtbgrn- <3 1’”-'?'000 1213
Eieg 23-44-9p42

Note:- The Pmcessfﬁg Feeis Non~Refund'ab!e. Applicant should ensure angd Check Eligiéfll’ty of Submissjon of Applicaian
and Required Deocuments before Submi!ting Onilne Application, .

08/12/2017 08:08 Pwm Pags § e
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Ministry of Water Resources, River Development and Ganga Rejuvenation
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Government of India
Central Ground Water Authority {CGWA)

Applications for Issue of NOC to Abstraci Ground Water (NOCAP)

Application for Permission to Abstract Ground Water for industrial Use

{Application For New NOC)

Application Number ; 21-4/3255[G.J/IND/2017

27 Borewell /
2015

28  Borewell /
2015

29 Borewell/
2015

180.00/
250

180.00/
250

180.00 /
250

75,00

75.00

75.00

40.00 20 7 365

40.00 20/ 365

40.00 20/ 365

{b). Groundwater Abstraction Structure- Progosed:
Number of Proposed Structures:

SNo. Type of
Siructure
Name [ Year
of

Construction

1 Borewell/
2017

2 Borewell/
2017

3 Borewell/
2017

4  Borewell/

2018

5 Borawall/
2018

& Borewsll/
2017

7 Borewell/
2017

8 Borewell/
2017

9 Borewell/
2018

10 Borewell/
2018

Depth
{Meter)
!

Dizmeter

{mm)

180.00/
250

180.00/
250

180.00/
250

180.00/
250

180.00/
250

180.00/
250

180,00/
250

180.00/
250

180.00/
250

180.00 1
250

Depth Discharge Operatio
{(m3/Hour)

fo
Water
Level
(Meters
below
Ground
Level)

75.00

75.00

75.00

75.00

75.00

75.00

75.00

75.00

75.00

75.00

nal
Hours
(Dzy}!/
Days
(Year)

80.00 20/ 365
80.00 20/ 365
80.00 20/ 365
£0.00 20/ 365
80.00 20/ 365

40.00 207365

40.00 201365

40.00 20/ 365

40.00 207365

40.00 207385

Submer
sible
Pump

Submer
sible
Pump
Submer
sible
Pump

H

Mode
of
Lift
Name

Submer
sible
Pump
Submer
sible
Pump

Submer
sible
Pumgp

Submer
sible
Pump

Submer
sibte
Puimp
Submer
sible
Pump
Submer
sible
Pump
Submer
sible
Pump

Submer
sible
Pump

Submer
sible
Pump

05/12/2017 08:08 PM

25.00 No
25.00 No

25,00 No

Horse Whether
Power fitted
of with
Pump Water
Meter

52.00 No
52,00 No
52.00 No
52.00 No
52,00 No
25,00 No
25.00 No
25,00 No
25.00 No

25,00 No

No /-

No/-

Na/-

Whether
Permissicn
Registered

with
CGWA I
S0
Usiziis
Therag!

No /-

No/-

No/-

No /-

No /-

No /-

Notf-
o, -
Nuf-

No/-

No/-



Applica

Application Number ; 24 -4{3255/
Aftached Files:

2 Paymen| Receipt
12). Scanned Industrial Application :
No Altachment Found!

Application for Permission to Ab

23" T —— e @

Government of India

Central Groung Water Authority (CGwa)
Ministry of Wate

r Resources, River Development ang Ganga Rejuvenation
tians for Issye of NOG to

Abstract Groyng Water (NOCAP)

stract Ground Water for Industrial Use
{(Application For New NOC)

GJ/IND/z017

1). Site Plan : {Refer; 4 {ii})
S.No Altachment Namp File Name
1 Site Plan sile plan.pdi
2). Certified Revenye Sketch : (Refer: 1 {ii))
S.No Attachment Name File Name
1 Revenue Sketch fevenue map.pdf
8). Documents of Own ership / Lease : (Refer: 1 {(v})

S.No Attachment Name File Nare
= 1 Permission Letter of GiDC letter of gmdc for consent of bore weri-."—z.pdf
& & 2 Dharashj boréweﬂ land Dhareshf bore wel| iand.pdr

- 4). Source of Availability of Surface Water - (Refer: 1 (vith)
No Attachment Foungi
- 5). Enclose Flow Chart of Activity and Requirement of Water: (Refer 2)
No Aftachment Foung
6). Groundwater Availability Report : (Refer: 4)
S.No Attachment Name File Name
1 Water Report water raport of bore well_pdf
7). Details of Rainwater Harvesting { Artificial Recharge Measures : (Refer 5}
S.No Attachment Name : File Name
1 Rainwater harvesting Letter rh_etp.pdf
8). Autharization -
EE No Atachmant Foundi
10), Non-PoHuting Effluent ;
S.No Attachment Name File Name
1 Efffluent Latler rh_eto.pdf
a 1), Extra Attachment -
S.No Attachment Name File Name
1 Chilan Copy

1ODDrpINTRPGARTChaHan.pdf
1 OODrplNTRPGARSRGceEp{. pdf

0%5112/2017 06:08 PM Page 76 9
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3} e YEARS OF
At CELENRATING

ThIMAHATHA

GUJARAT STATE ELE@TRH@HTY CORPORATION LIMITED

Kutch Lignite Thermal Power Station, PO SK VermaNagar , Taluka Lakhpat, DistKutch - 370601Ph. 91-2839-262452, 264423

Fax: 91-2839-26243 1, 264434c-mall: cekitps@gebmail.com Website: www.gsecl.in
CIN: U401 00G119935GC0O1 9988

GSECL/KLTPS/CEG/CIVIL./CGWB-AMI)/ / - ] 2 DATE:- 02 2019

To, s _m F ‘L““’
S| T

The Regional Director,
Central Ground Water Board, . e )
West Central Region,

Swami Narayan College Building,

Shah Alam Tolnaka

Ahmadabad - 380022

Sub: -Permission for approval of abstract ground water for KI.TPS, Panandhro.

Ref:- 1. Online application No, 21-4/3255/GJ/IND/2017 Dt. 05.12.2017
2. TOL No. GSECL/KLTPS/CRG/CIVIL./CGWB-AMD/7694 dt. 11.12,2017
3. TOL No. GSECL/KLTPS/CEG/ CIVIL/CGWR-AMD/3932 dt. 11.04.18

Dear 3ir,

In connection to above, this office have applied an online application to abstract the
ground water for industrial use as per ref{l). The hard copy along with all the

relevant documents was also submitied to your office vide letter as per ref(2).

The application was received by your office on dt. 18.12.17 as per the online
application status. At present, the online status of the application is shown as

111

REFERBACK?” and action was taken on dt. 11.12.2018 j.e. almost one year after

the submission of application. Further, during checking the omline status

-~ application it is not found anywherc that why the application is REFERBACK”.

of

Since, our company is power generation company, waier is an essential need for us
to generate power, hence, you are requested to convey the quarries (if any) to this

office. So, that revised application can be re-submitted.

Your early reply regarding the present status of application is much awaited for

getting the approval of ground water abstraction at the earliest.

A v
@,ChiEf Iiéineer [Gen.]
GSECL-RLTPS

"/@rtc:

T W Y
5% OB et
i

rd

&
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ANNEXURE-R4

Copy of Application to CGWA
dated: 26/04/2024
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Government of India
Ministry of Jal Shaktl ‘
Department of Water Resources, River Development and Ganga Rejuvenation
Central Ground Water Authority (CGWA
Application for Issue of NOG to Abstract Groynd Water (NOCAP)

Application for Permission fo Abstract Ground Water for Industrial Use
(Application For New NOC)

Apphcaﬁon Number 21 —4['1 41810/GJ/IND/2024

Water Quahty gaﬁnei .Bra.ci%

' Applicatmn Type Categoryl Type of Appll:atlﬂn -'PGWBr generaﬂon unit
| ) ‘Name oflndustry—m o h MIS. G.S.EC. LTD (KLTF'S) PANANDHRO i
- 3 (u) L‘o::‘aﬂznn Detalls ‘of the lndustﬂai Umt- (Attach Approved Site Plan with Locatton Map) ($)
TR TKdEr—e—ssf?Hu Sl BLOT G- 236P, 2555, KUTCH LIGNITE THERMAL
§ .POWER STATION TALUKA: - LAKHPAT, DISTRICT-
T B R KUTCH . g I
- Lﬂ_\Address Line2: R
l:&.ddress Line3: i
~ 7 Tistater T ‘}GUJARAT TTrmTmT o T ’
‘!.., :_brst;l;t o T T %KF\CHCHH o T T T
B 5 1Sub Di;’zl:i_cﬂi':__‘m’ s T T ._-LA_KHF’AT o B
" agertown: T _—.' T perandwo ]
. ] Latitude: 123 662758
| T e
i ‘Area Type' _Non-Notlf' fed
Area Typa Gazég;rgr T ) T .Safe )
»—-"' P IWhether mdusi'r} iéﬁé'ms. T Co b
§ Whether the project t falls in Wetland Area: o ‘No
] T e
| laddiessTine - T IkTeH L_@t_TETHERMALP@WEﬁ"éTAT
. Address Line 2: 1PANANDHRO
i .Address Line 3 PLOT NO: 286P, 255P TALUKA LAKHPAT
b T e e e e T S, GUJARATETOOG'I
', :State- SGUJARAT
!Dlstrlct' . T T T KACHCHH T N
) e, ERe T e EEEE " iLAKHPAT ’
" ;_“—";.Pjncgd;.-mw eI s Semm——— -_-'370601 i
. PhoneNumberwnth Area c'od_e'.w T " 2839 )
™17 i Mobile Number: T .91 7567797632
o ‘"'F“;;r_qdn{(b"ér""" e T ’ )
(V) ‘EaidiUse Detalls of e Exicting | Proposed Industrial umsmhpsg;s@@gebmmbmré Land:
i(maixé.;i}geﬂa;éieta‘imeIndustrlaiﬂkmétuf&(é?q r;l-e{élj) Proposed (ds_c'qh;'ahet.ér) " Grand Total (sq meter)
i SifeeB Bt Gkl (KLTPS)} s located at Lakhpat Taluk%mmh' Dlstnct of Gujarat Stat@ ﬂﬂis located at Pandanfifiece0
".'"Jf ._{81‘“““;’_“%‘3; gAY "‘*‘9'.}""“5'”"4“"‘”““‘r“’f""éé’é'fﬁeagf R 2062116.00

26/04/2024 04:52 PM Page 10of8
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Government of India
Ministry of Jal Shakti
Department of Water Resources, River Development and Ganga Rejuvenation
Central Ground Water Authority (CGWA)}
Application for Issue of NOC to Abstract Ground Water (NOCAP)

Application for Permission to Abstract Ground Water for Industrial Use
{Application For New NOC)

Application Number 21-4]11840/GJIIND/2024

|Road Paved Area : 63550.00 0.00 " §3550.00
§ Rooftop area of building/ ' 107480.00: 0001 © 107460.00
. sheds .. - I L . o B e
| [Totel i 22340€6.00, 0.00, 2234996.00
‘_iﬂ(\ﬁ Drainage in the Area (Rﬁf_e?l Nala ét?:)? i . T B

="} ivii) [Source of Avallability of Surface Water for pTTTTTTT T
E {infrastructure Use (S ubmit Water Availability / }

i INon Availability Certificate):($)

e e 2 1 b e e mmd e s e omT= S

(vl | Average Annual = oinfall in the Area (in mm): |

et e 2T = - B - e ——

(i) ‘Townships [ Viliages (Within 2km Radius of
i the Industrial Unit)s .,

~ i (% :ﬁhether Ground Water Utilization fori

iéﬁi;ﬁng Indust;yd )

o e o mencement INAUSHY: S e R T )
= " ipate of Expansion o - ' '

2 -Détalls-o.f \J'\-!-ate-r. }ie.t-q'ulremeht (Frésk‘[—éﬁd R.e-cyclad Water Usage'):‘
(Please Enclose Water Salance Flow Chart of Activities and Requirement of Water at each Stage) (5)
e S B AL B A e~ T e e o B )

| (i) iTotal Water Requirement (é;ﬁ;EJr—d) {m3/day)

i ; Existing i %mi:{osed T Total
= -E#'W‘a;‘;er"ﬁequiren;éntﬁﬁetalls (#resh Water) (m3/day) T ) '
T i Fround o Reauiement (maday: | 2124040 0.00° 27240.00
— T ) ISurface Water Available ' T o 0.00° T 000 0,00
; ‘ (Canal, River, Ponds etc.) (m3/day}: ! - ‘
PR i e i e p— == L el F ST
] . {c}jWater Supply from Any Agency (m3/day):! O.DOE O.UDil 0.00
P e e = — .-.-..__..----.—ua——-.—m---—---——-- — e m——— e I —— 2 R = G—— s Al . -
" "Total Fresh Water Requirement 27240.00} 0.00: 27240.00
e L S —— T
| 1(d) |Recycled Water Usage (m3/day): ‘: 0.00; 0.00° 0.00
T Frofal Water Requirement ! ] o 27240.00 0.00 2724000
b lfarbrora)maiday) _ 3
" (i) ;Breakup of Water Requirement and Usage:
a !..-.._.':__.-_,.. Kcﬁvlty- - : Exfsting i F;roposed ' Total ; No. of . Anhual
i y , Requirement : Requirement Requirement iDperational Days - Requirement
o ey ey S Year  ,  (mdlyean
' {industrial Activity ! 27240,00 0.00: 07240.00! 365! 9942600.00
= " “Residentidli | = TTgoot T oo 0.00; 0 0.00
| |Domestic l i : .
PR = v e i i s 0 Ememae———_, o e et Wi 2 . it
t  |Greenbelt i 0.00} 0.00l 0.00} of 0.00
i |Development | : i
; J[Environment { | ‘ : '
O fwantenance Lo e s T S _
Other Use : 0.00t 0.00 0.00i 0: 0.00
B L_'iér';na'fota{l CUTTE 2724000) 0.00:  27240.00. . 9942600.00
= i I It - Y. SR EE T 2L “ » - - -

26/042024 04:52 PM , Page 2 of 8
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Government of india
Minlstry of Jal Shakti

Department of Water Resources, River Development and Ganga Rejuvenation

Cenfral Ground Water Authorlty (CGWA)

Application for Issue of NOC to Abstract Ground Water (NOCAP)

Application for Permission to Abstract Ground Water for Industrial Use

(Application For New NOC)

Appllca’ﬂon Number : 21-4/11810/GJ/IND/2024

| (ii}) | Breakup of Recycled Water Usage: - R
_ {m3k!ay) {Days) (m3¢'year) '
(a) Total Waste Water Generated ; 13500 OO 365° 492?500 00
- ; (b} | Quant:ty of Treated Water Ava:lable 0.00 ' T '
o ! I ). |Reuse in Industrial Actlwty 0.00:  365: o 0.00
: ] * 7). |Reuse in Green Belt Development 0.00 i} i 0.00
i) Other Uses: ; 0.00¢ 0 0.00
(c) {Total Treated Water Utilized: ’ o.oal ; 0.00
Net Ground Water Requirement: '27240 0o (rnS."day)
3 I(a Grou_n.d-\?aterAbstraéaé'lTStrTEc_tilre—-E;-s—tm-é
’ !Number of Existing Sfructures: EBB
l SNo. ] Type of Depth Depth ]Dnscharge | QOperatio E Mode v Horse E Whether Wl-{etFe'r.Fermissmn
Structure % {Meter) to i (m3/Hour) inal Hours!  of Power |  Fitted Reglstered
Name f Year : ! Water ! l {Day)/ : Lt of d with : wlth CGWA [ If so
of Diameter Level ! | Days ° Name Pump Water Detalls Thereof
ConstrucﬁanE {mm) (Meters bo(Year) ! Meter
: ! below * ‘ ] !
i [ t Ground i 1 i : :
D e i AR I ot s s s o e e, o e
i —!Borewell / 1180 oo/ 104.00: 60.00°12 /365 *Submer 50 {.)E!Yes No/-
11990 i250 i ; ;sible
g S S U
ST Tacrewen ] 180.007 105. 00‘ 60.00¢12 / 365 iSubmer 50.00iYes INo /-
1950 1250 : sible - : :
. Pump 1 b i e
3 |Borewell/ |150.00/ 96.00 60.00{12 /365 |Submer 50.001‘(9.5 _’-l‘\lo /-
1995 200 sible ; :
.1 00 N SR
4 |Borewell/ 1150.00/ 96.00 60.00|12 /365 (Submer 3 50, 00¥Yes iNo / -
- 1895 {200 i sible | ; '
. D Loo_.pump L i I
"5 |Borewell/ }150.00/ 06.00]  60.00112/365 !Submer ' 50.00!Yes No /-
1995 200 ' i isible
— ' o fPump
|6 |Borewell / l150 00/ 56.00]  60.00112/365 :Submer 50,001 Yes Mo /-
1995 |200 isible
! , 5 P J. 'P”mp - o b v
"7 lBorewell/ 115000/ |, 96.00]  60.00{12/365 'Submer  50.00iYes No -
i 1995 i200 ] ! sible
: P o iPump o
TR | Borewell / !"_.150 00/ | 9. ool '60.00'12 /365 *Subrner 50.00!Yes Nof-
2015 1200 i ' isible
l i _jPump__ B o S
.| o [|Borewell/ [15000/ | 96.00f 60, OOI12!365 Isubmer 50.00Yes iNo /-
2015 200 sible i :
- 1‘ Pump | . i

26/04/2024 04:52 PM

Page 3 of B



\pplication Number : 21-4/148410/GJ/IND/2024 __

Department of Wat

Application for Permi
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Government of India
Ministry of Jal Shakti

Central Ground Water Authority (CGWA)

er Resources, River Development and Ganga Rejuvenation

Application for Issue of NOC to Abstract Ground Water (NQGAF)

(Application For New NOC})

ssion to Abstract Ground Water for Industrial Use

i 10 |Borewell/ [150.00/ 96.00 [ , e~ Ves,/,Not Installed
I U 200 SIS SN R —— Pu_r_n_ayﬁ —
T |Borewell/ |150.00/ 96.00 - ! INo Yes / Not instalied
) 2015 200 o . I —— ‘Pump yet
12 |Borewell/ |[150.00/ 86.00% -1- . iNo iyes / Not Installed
- 2015 200 “v______i_f_,_w_ X PN N N L
"3 {Borewell/ {150.00/ 96.001 ] - iNo Yes [ Not Installed
b e01s 1200 o O . Pumpyet
| 14 tBorewell/ 1150.00/ 96.00! wle iNo "Yes / Not Installed
b eots  |200 s B . I iPump yet
75 (Borewall/ {150.00/ 96.00] = | :No “Yes / Not Installed
19680 200 ! ; : i {Pump yet
[ L P S e -
716 JBorewell/ }150.00/ 96.00 e ' INo Yes I Not Irstalled
. 1990 200 . o ‘__ _ __L N 1Pump yet
17 !Borewefi/ |150.00{ 96.00 e : : iNo " ives / Not Installed
o 1980 200 : ¢ P jPump yet
18 |Borewell/ |150.00/ 96.00 -1- ] |No Yes / Not Installed
. — _j1es0 |20 A i |Pump vet )
15 |Boreweil/ 1150.00/ 96.00 L | iNo iYes / Not Installed
o _jfee0 200 P R A . S V. __ |pumpyet
T30 [Borewell/ 1150.00/ 96,00 e : ‘No 'Yes / Not Installed
! 1995 200 | T T — F’ump yet
|21 {Borewell/ 15000/ 96.00 |-1- ; iNo T g I Not instalisd
e ) 1995 200 I T sum e SPu*npye‘
| 22 |Borewell/ |150.00/ 6,00 e ! iNo Ve | Mot Installed
I s AU . i __iPump yet
I 23 iBorewell/ .150. 00/ 1 88 on; -1- : : ‘No Yes { Not Installed
B T, {200 " . L N o _ Pumpyet
54 Borewell | 150, 00/ ! 96.00; -]~ ‘No ‘Yes | Not Installed
11985 j200 3 : e ' e e ":Pump yet
. | 25 |Borewell/ 150.00/ 96.00 j=f- ‘ i |No “Yes | Not Installed
: 2015 200 | _ | RS S {Pump yet
26 |Borewell/ [150.00/ 96.00 lz l' ! ]No "Yes / Not installed
B A i 200 - i R S __iPump yet
27 |Borewell/ 150,00/ 96.00 - \ : No " {Yes / Not installed
A - A S | I D R S |Pump yet
58 |Borewell/ (150.00/ 96,00 /- i ' iNo iYes ] Not Installed
_jeots 200 S SN P — 1Pump yet
o9 |Borewell/ [150.00/ 96.00 l- i INo "Yes / Not Installed
- 2015 200 ] _ _'; . | {Pump yet
30 |Borewell/ 1150.00/ 96.00 -l : :No Yes!Notlnsta]Ied
B T I N e aub i Pumpyet
31 Borewell/ ,150.007 i 96.00! - iNo ““Yes / Not Installed
R T L T . S " .. Pumpyet |
"33 {Borewell/ :150.00/ .+ 96.00% -1~ ‘No Yes / Not installed
_ 9018 200 g i e o s . . w_ _ FPump yet
{ a8 {Borewsll /{150, 607 | 96.00) fe iNo “Yes / Not Installed
L. ~ ]2015 200 ! ‘ . ! o : :Pump yet
25/04/2024 04:52 PM Page 4078

L

~



243

Government of India
Ministry of Jal Shaktl

Department of Water Resources, River Development and Ganga Rejuvenation

Central Ground Water Authority (CGWA

)
Application for lssue of NOC to Abstract Ground Water (NOCAPR)

Application for Permission to Abstract Ground Water for fndustriai Use

{Application For New NOC)

\pplicatien Number : 21-4/1181 0{GJ/IND/2024

]Eﬂé‘émwenf 1150.001 }” 96.00} e ‘ iNo

iYes { Not Installed

L feots 1200 g ol % s o iPump yet
l % (Borewall/ |150.00/ ¢ e8.00! fif (No 'Yes ; Not Installed
R T P NN RST SS S .. 5
: l 36 |Borewsll [ 150.00/ QB.OGl i/ - ; No .Yes / Not Installed
ol jots 1200 e e __ Jpumpyet .
.37 {Borewell/ |150.00/ 96.00| bl ' [Ne IYes/ Not installed
B L - B e 5. TSP, o iPUmPYEL
\ 38 |Borewell / "1150.00 / 96.(501[l i-f - ; { INe lyes / Net Installed
| " joots | _Jeoo 1.t - L i 1Pump yet
i(b). Groundwater Abstraction Structure- Proposed:
Number of Proposed Structures: i0 ) h
\--“".SNO. Typ-e of 1 Depth_\ Depth %Bischarg;;-dp—e}atlé';uw—l;déu" ‘Hor;am . Whether o 'whé'{r'fé'r"
: Structure (Meter) 1 to | {m3/iour) | pal + of Power ! fitted Permisston
- Name /] Year ; ‘ Water " Hours ¢ Lift of with Registered
; of , Diameter Level : (Day)!  Name Pump Water with
) \COnstmcﬂon] (mm) | (Meters 1 . Days  Meter COWAI
; i 1 . belaw i [Year) ; so
! ' i ; Ground | i ' : ! Details
3 ! . . Level) § : 3 ; Thereof

s

——

HZ.L'.- é;‘oﬁl:ld—‘;f:’:\.té;‘—}i;?;ilélgiﬁa {Elease Enclose'a C-ompréh‘ensive Repdrt! N“oté'c;n -Ci-roﬁn;iwaier Condition in and
Arcund the Area) Applicahle to Industries Eo_r‘xit_iming g_rgg"c_eﬁr_T\_llaE:s_q’l_)’ m3fday i1 (B)

5 P i o g o N
5. |Details of Rrainwater Harvesting and Artificial Recharge Weasures Proposed ! [mplemented. If Ground Water

~ Recharge outside the

l_ Industrial Unit Premises, then provide NOC from the Concern Authority [ Agency if Already implemented, details

imay be furnished. (Attach Ralnwale] Harvesting /Artifictal Recharge Proposal)(3).

6. lConsent to Opetrate / Estibilish / Approval Letter from Statutory Bodies viz Minlstry of Environment & Forests
{{MoEF) or State pollution Confrol Board(SPCB) or State Level Expert Appraisal GCommittes{SEAG) or State Level

.Environment Impact Assessment Authority(SLELAA):(S)
[ SO o e et A3 e o e e e . e -
~ 1Aftached Consent/ Approval of Governmen

- ;Le-’t‘ter. Number ) )

e o

t Agency(Previous: Refgr_fal-LétEez;}-- "No Atfachment Founst

7. %Have You Applied Earlier'ff:r Groundwater Clearance from CGWA [ State Government Agency:

“iifYes, =0 Details thereof with Status:

INDUSTRIAL USE- Self Declaration

26/04/2024 04:52 PM

pPage 5of 8
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Government of India
Ministry of Jal Shakfi
Department of Water Resources, River Development and Ganga Rejuvenation
Central Ground Water Authority (CGWA) . -
Application for Issue of NOGC to Abstract Ground Water (NOCAP)

Application for Permission to Abstract Ground Water for Industrial Use
(Application For New NOC)

Application Number : 21-4/11810/ GJ/INDI2024
o | hereby certify that the data and Information fumished above are true o the best of my knowledge and bellef and | am
" aware that if any part of the data / information submitted Is found to be false or misleading at any stage, the application wil

be refected outright.

1 nereby declare that all the mandatory documents prescribed in the application form have been uploaded and no blank
jirrelevant documents have been uploaded. | am also aware that any false/ wrong submission juploading of document will

lead to rejection of my application without any notice.

it is %o certify that no case related to ground water withdrawall contamination is pending against the industry/ project/ unit as
on date. Any such case flled agalnst the company/ project/ unitin respact of ground water withdrawal/ contamination during
the pendenay of this application shall be Immediately brought o the nefice of CGWA.,

| hereby undertake that in case any environmental compensation/ penalty is imposed on the firm by any statutory authority, |
~ shall comply with the declsion of such authority. oy gk I
._Application proforma Is subject to medification from time 1o time.

2. Ag;ﬁllcaﬁon will be submitted online on wabéit_eﬂﬁtii:fﬁég@:n'dg.gé::.ir_ngﬁfaliowing office.

Regiional Director,Central Ground Water Board‘West Central Region, Swami f\l-arayan College, Building, Shah Alam
Tolnaka, AHMADABAD, GUJARAT, 380022 . o

3. Incomplete application will be summarily rejecfé&ﬂ e
‘Seanned copy of last page of application with signature and seal should be attached at pl"ésr'lb:aci ;;iace befor'é o
Eu_l?,n?l_s_ﬁi.‘l'.‘ of application. o I

4. Reciept of Processing Fee of Rs. 10000.00/~ (Rupees Ten Thousaﬁd Only)sugmme':dt?v-o_uﬁh PTJO?\IfT;\FXI{EE:E]#PTI' PORTAL
(hﬁp_s:]fbhgxratkc_sb.gov.in) should be attached in online application at prescribed place before submission of application.

Bharatkosh Details:-

,:Bﬁ'a-rgt Kosh ff;as;'ction Ref. Noi- &

B e R R s o .- S IR

sharat Kosh Transaction Date:-
Note:- The Processing Fee is Non-Refundable. Apg'}licant should ensuré and Check Eiigfﬁility of Submissibn of Application
and Required Documents before Submitting Online Applicatian.

e e i e L licB o' Sinec il LT

P e e =) -

5. "Hard copy of application required: No
~ ~@round Water Quality lNotDeﬂneF oo T GroundWa?éFGharge - }Notae—f‘m—e“ o
~Approved D .. E——— i S
:Ground Water Gharge [No {Gmund Water Charga !
Recieve: e el - :Amount: .
; | .Ground Water Arear
Lo 1 B L -Amount:

Attached Flles:

1). Site Plan with Location Map (Previous: Site Plan) : (Refer: 1 (i)
Na Attachment Foundl

2), Certified Revenue Sketch : (Refer: 1 (1))
No Aftachment Found!

3). Documents of Ownership [ Lease : (Refer: 1 {v}))
No Attachment Found!

26/04/2024 04:52 PM Page 6 of 3
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Government of india
Minlstry of Jal Shakti
Department of Water Resources, River Development and Ganga Rejuvenation
Central Ground Water Authority (CGWA)
Application for Issue of NOC to Abstract Ground Water (NOCAP)

Application for Permission to Abstract Ground Water for Industrial Use
{(Application For New NOC})

Application Number : 21-4/11810/GJ/IND/2024

4). Sour\'.:e1 ‘?’atﬁr Availabllity/Non-avallability Cettificate(Previous: Source of Avallabliity of Surface Water) :
(Refer: 1 {vii

5.No Attachment Name | File Nama
1 jAffidavit for more than 10 KLD | Afiidavit for more than 10 KLD.pdf

5), Water Balance Flow Chart (Previous: Enclose Flow Ghart of Activity and Requirement of Water): (Refer: 2)
No Attachment Found!

6). hydragesingiotl-Bongirt(Previous: Groundwater Availability Report) ; (Refer: 4)

T}. Rain Water Harvesting/Artificial Recharge proposal(Previous: Details of Rainwater Harvesting / Attificial
Recharge Measures) : (Refer: 5)

w7 No Attachment Foundl

8). Authcrization Letter (Previous: Authorization) :
No Attachment Found!

10). Ground Water Quallty Report(Previous: Non-Polluting Effluent) :

S.No Aftachment Name File Name

sy ————— e

1 Ground water quality report Ground water quality repdrt'.mpo‘f

11). Extra Atfachment :

a.No Attachment Name © FileName
~ 771 |eMDC NOG letter for borewell driing |GMDC NOG letter for borewell rilting.pat T
' 2 |GPCB Consent Copy Latest GPCB ConsentEop;:Edf- TTmr o
3 |Plantlayost " Pantlayoutpsr 70 T T
" 4 "Final KLTPS PlantIAR with GW ~.Einal KLTPS Plant IAR with GW Modelling Report.pdf )

ey —— “ - o 3

Z). Scanned Industrial Application :
No Attachment Found]

13). Bharat Kosh Reciept (Porcessing Fee): .
No Aftachment Found! - -

14). Applicatlon with Signature and Seal:
sNo | AttachmentName | 7 77 7 FileName

S S e mimtiaami s il i = s b

1 jAp}JHcation with Signhature and Seal |Application with Signature and Seal.pdf
15). MSME certificate in case of MSME:

No Attachment Found!

16}, Approval from Wetland Authority (in case of project area falling in Wetland zone):
S.No ‘ Attachment Name
S e TT

File Name
1 B |Atfidavit for Wetland | Affidavit for Wetland.pdf

26/04/2024 04:52 PM Page 7 of 8
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Government of India
Ministry of Jal Shakti
Department of Water Resources,

River Development & Ganga Rejuvenation
Central Ground Water Authority

(yora Frerdt 8g @ w)
Regret Letter for Ground Water Withdrawal
Project Name: M/s. G.s.e.c. Ltd (kitps) Panandhro
Project Address: Plot No: 236p, 255p, Kutch Lignite Thermal Power Station, Taluka: - Lakhpat,
District- Kutch
Village: Panandhro Block: Lakhpat
District: Kachchh State: Gujarat
Pin Code:
“Communication Address: Kutch Lignite Thermal Power Station, Panandhro, Plot No: 236p, 255p, Taluka: -
Lakhpat, District- Kutch, Gujarat-370601, Lakhpat, Kachchh, Gujarat - 370601
Address of CGWB Regional Office : Central Ground Water Board West Central Region, Chanakyapuri Sector-3 Near
Swastik Bunglows,, Part-1, R.c. Technical Road,, Ghatlodiya, Ahmedabad,
Ahmadabad, Gujarat - 380061

1. Application No.: 21-4/11810/GJ/IND/2024 2. Category: Safe
(GWRE 2023)

3. Project Status: Existing Project - 3. Date of Rejection 26/07/2024

Sir,

1. Please refer to your above mentioned Application.The application is here by REJECTED because of non fulfillment of
the criteria /documents as per CGWA Guideline & SOP.Further, this is to inform that withdrawal of ground by the firm
without valid NOC will be treated as illegal and the firm shall be liable for penal action as per Notified Guidelines, 2020
(S.0. 3289(E).

2. The application can be revived within 60 days from the date of rejection after removing the reason(s) for rejection. In
this regard, please refer to the to Public Notice No. 8/2022, dated 13.10.2022 and corrigendum dated 03.11.2022
thereof.

. In case of rejection of fresh/ new application, failure to remove reasons for rejection and revive the application within
60 days will result in permanent rejection of application and Project proponent shall have to apply afresh. Groundwater
extraction in such case shall be considered illegal and EC/ Penalty shall be applicable as per Public Notice dated
03.11.2022.

4. In case of rejection of renewal application, failure to remove reasons for rejection and revive the application within 60
days will result in permanent rejection of application and Project proponent shall have to apply afresh for renewal.
Groundwater extraction in such case shall be considered illegal with effect from the next day of validity end of earlier
NOC and EC/ Penalty shall be applicable accordingly.

This is an auto generated doecument & need not to be signed.

18/11, STHR 8139, HHRig IS, 78 fawil - 110011 / 18/11, Jamnagar House, Mansingh Road, New Delhi-110011

Phone: (011) 23383561 Fax: 23382051, 23386743
Website: egwa-noc.gov.in

it @end - oitgw gumE

SAVE WATER - SAVE LIFE
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Government of India
Ministry of Jal Shakti
Department of Water Resources,
River Development & Ganga Rejuvenation
Central Ground Water Authority

(e Rl 7 de w)
Regret Letter for Ground Water Withdrawal
Project Name: M/s. G.s.e.c. Ltd (kltps) Panandhro
Project Address: Plot No: 236p, 255p, Kutch Lignite Thermal Power Station, Taluka: - Lakhpat,
District- Kutch
Village: Panandhro Block: Lakhpat
District: Kachchh State: Gujarat
Pin Code:
~Tommunication Address: Kutch Lignite Thermal Power Station, Panandhro, Plot No: 236p, 255p, Taluka: -
Lakhpat, District- Kutch, Gujarat-370601, Lakhpat, Kachchh, Gujarat - 370601
Address of CGWB Regional Office : Central Ground Water Board West Central Region, Chanakyapuri Sector-3 Near
Swastik Bunglows,, Part-1, R.c. Technical Road,, Ghatlodiya, Ahmedabad,
Ahmadabad, Gujarat - 380061

1. Application No.: 21-4/11810/GJ/IND/2024 2. Category: Safe
(GWRE 2023)

3. Project Status: Existing Project 3. Date of Rejection 26/07/2024

Sir,

1. Please refer to your above mentioned Application.The application is here by REJECTED because of non fulfillment of
the criteria /documents as per CGWA Guideline & SOP.Further, this is to inform that withdrawal of ground by the firm
without valid NOC will be treated as illegal and the firm shall be liable for penal action as per Notified Guidelines, 2020
(S.0. 3289(E).

2. The application can be revived within 60 days from the date of rejection after removing the reason(s) for rejection. In
this regard, please refer to the to Public Notice No. 8/2022, dated 13.10.2022 and corrigendum dated 03.11.2022
thereof,

<. In case of rejection of fresh/ new application, failure to remove reasons for rejection and revive the application within
60 days will result in permanent rejection of application and Project proponent shall have to apply afresh. Groundwater
extraction in such case shall be considered illegal and EC/ Penalty shall be applicable as per Public Notice dated
03.11.2022.

4. In case of rejection of renewal application, failure to remove reasons for rejection and revive the application within 60
days will result in permanent rejection of application and Project proponent shall have to apply afresh for renewal.
Groundwater extraction in such case shall be considered illegal with effect from the next day of validity end of earlier
NOC and EC/ Penalty shall be applicable accordingly.

This is an auto generated document & need not to be signed.

18/11, WM §T39, HIFRIE 318, 75 Gl - 110011 / 18/11, Jamnagar House, Mansingh Road, New Delhi-110011

Phone: (011) 23383561 Fax: 23382051, 23386743
Website; cgwa-noc.gov.in

=T T - WG §9g

SAVE WATER - SAVE LIFE
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ANNEXURE-R-5

Copy of revival of online CGWA
application dated: 26/04/2024



31/10/2024, 15:18 FW: Request for Revival of/-‘«?icz‘gklumber-%—tﬂﬁ8‘?0/GJ/IND.’2024 is approved,.. For NGT @

£ Reply all| v il Delete Junk v eee X

FW: Request for Revival of Application Number-21-4/11810/GJ/IND/2024
Is approved... For NGT

D P JADEJA <deenvkltps.gsecl@gebmail.com> £ Replyall | v
Yesterday, 1720
Tushar C. Barmeda (GoG-GPCB Dept.) ¥

inbox

&  Enterprise Vault

b o This mail is from external domain, i.e. not from gujarat.gov.in domain. Kij
Resp Mam,

Kindly find attachment.

From: M K HELAIYA [mailto:seekltps.gsecl@gebmail.com]

Sent: 07 August 2024 18:28

To: "U.R.PATEL'; 'N K GOR"; 'Rishabh Oza'

Ce: cekltps.gsecl@gebmail.com; enveell@gebmail.com; 'D P JADEJA!

Subject: FW: Request for Revival of Application Number-21-4/ 11810/G3/IND/2024 is approved.

From: no-reply-cgwa@gov.in [mailto:no-reply-cgwa@gov.in]

Sent: 07 August 2024 16:56

To: acekltps.gsecl@gebmail.com; seekltps.gsecl@gebmail.com

Cc: cgwa@nic.in

Subject: Request for Revival of Application Number-21-4/11810/G)/IND/2024 is approved.

Madam/Sir ,
It is to inform that Your Request for Revival of Application Number-21-4/11810/GJ/IND/2024, M/S

M/S. G.S.E.C. LTD (KLTPS) PANANDHRO is Approved.

You may request for Revival through online NOCAP Portal only.
Please note application number for future reference.

This is system generated mail.Please do not reply.

httna-/iwvahmail miarat aov inlewalnraisetinn asny 112
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